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location survey, planning and execution and 
supply of Rails, Rolling stock and other 
materials for a new railway line in Syria. 
The reaction of the Government of Syria 
to this offer is awaited. 

ALI.OWANCES DRAWN BY CHAIRMAN, KHAnI 
AND VILLAGE INDUSTRIES CoMMI8IIION 

SOlO. SHRI S.c. SAMANTA : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether the headquarters of the 
Chainnan of Khadi and Village Industries 
Commission is in Bombay; 

(bl wbether the Chairman of the Com-
mission is e.ntitled to D.A. during his fre-
quent sojourn in New Delhi; 

(c) the amount of D.A. and other allow-
ance. drawn during air travel by the Chair-
man; and 

(d) the detailed break-up of the actual 
amount drawn by him for his visits to and 
sojourn in Delhi between August, 1969 
and 15tb October. 19691 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) Yes, Sir. 

(b) The Chairman of the Commission is 
ontitled to T.A. and D.A. for journeys 
performed in connection with the discharge 
of his functions. 

(e) During air travel besides air fare the 
o,ariman of the Commission draws inci-
dental cbacaes of Rs. 10 only, as admiasible 
under the rules applicable to his grade in 
Government service. 

(d) During the period in question, Rs. 
276 were drawn by the Chairman for his 
journey from Delhi to Bombay. The 
detail., are as follows: 

Date of travel 

Amount of T.A. drawn 
I IlCidenlal charges 
Total amount drawn 

14-8·1969 

Rs. 
266'00 

10 -00 
276 ·00 

SPIBlINO UP OF DELHI·AHMEDABAD MAlL 
SOU. SHRI D.N. PATODIA : Will the 

Minister Q{ RAILWAYS be pleasod 10 
slate : 

(a) whether it is a fact that the prelimiDary 
tests have shown Ihal il is pos-oiblo to 
increase the ~peed of the Delhi-Ahmedaba" 
Mail; and 

(b) if so, whether Government propose 
to introduce fast moving Irains on this Iino 
and, if so, when? 

THE MINISTER OF LAW AND 
SOCIAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON) : (8) Pre-
liminary lests have not been completed 
yet. 

(b) Docs not arise. 
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